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tax located in Bihar, against ch of Tm·~ 
whom such demands wer outstand-
ing n 3 -9-22 r as und r: 

S1. Nam of the as 

I. Bihar Stat For st D v lopment 
Corporation Ltd. 

2. Lat Ram Deo ingh. 

3. ihar State Bridge Construc-
tion Co. Ltd. 

4. Th w Paper & Pubication 
(P) Ltd. 

5. Late Rajya Laxmi ahiba. . 
h, rila} araf. 

,. Lat amakhya Narain Singh. 

8. Laxmi Narain Ram Narain. 
g. ardar ewa ingh. 

10. Bihar tate Text-Book Publi-
shing Corpn, Ltd. 

I I. Tata Robins Fraser Ltd. 
12. Parikhi Engin cring and Build-

ing Co. 

Business contracted by L.I~C. 
abroad 

2205. SHRI R. L. BHATIA: 
Will the Minister of FINANCE be 
pleased to sta te : 

(a) whether the new annual busi-
ness contracted by LIe abroad has 
d dilled over th past five y ars; 

{b) if so, the r~asons therefor: 

(c) the business contracted and 
<expect d to be contracted during the 
curr.ent year; and . 

(d) whether any positive steps 
".have been taken to tap the foreign 
countries wher~ pro~perous Indi~ns 
re living? 

~ ar o. f urn 
policie A urc·d 

(c :o res of 
Rs. ) 

1977-78 4242 15'85 

J978-79 3,809 15'92 

1979-80 . .. 2,796 I I' 23 

1980-81 3,628 14'23 

1981 -82 3,560 15'74 

Duri ngI982-83,th LIChas budg ted 
newbusin ssofRs. 18 cror s as against 
new bu ine s f R . I ror during 
1981 -82 , 

(d) With a vi w t inc)' asing 
th volume of it n w busin s in 
thcs countries, th LI C i r vi wing 
its policies nd practics, k ping 
in view th conditiOl s bt ining 
there. 

Textile Agreement with the 
U.S.A. 

2206. SHRI R.L, BHATIA: Will 
the Minister of COMM R · b 
plea sed to sta te : 

(a) whether India h ld textiJe 
talQ with th U.S.A. in Washington 
in N oveI!lber la st ; 

(b) ~f 'so, the outcome thereof; 

(c) what- cone ssion w re gi en 
by the U.S. Government towards 




